CENTRAL ADM INISTRATIVE TRIEU ANAL, ALLAHABAD BENCH

ALLAHABED

sR O s e

original Applichtion No, 797 of 1992

Mahesh Srivast.awa et ot Applicant
Versus
Upion of India &k others s et e Respondents

Hon' ble M¥, Jugtice Ui,c, sriwastava, V,C.
Hon'blec My, K| Obayya, AM, .
( By #om, Mr, Justice U,C, Srivastave, v,C.)

aninlstrative

-

This application under section 19 of the A

Tripwpml's aet] 1985 has been filed bp the applicant for

der dated 12 5 92 comunicated to the apnlicant
Erom

quashing the ©
d 26 5 92 trasferlng him o, hatmra to Kanp.l.i:

vide letter da

The appllcant was elected as & member of works commi ctge in
arrison Engineers ’ Igi‘ath.lfra Cantt, Mathura has

the office of
le 52 of the Industrial pleputes Act (Cent‘ral

eefiered the
yule 1957) th
the depa'rme

e te‘rm of the office of the &rep'resentative of
other than me:rtbe} shall be two yea‘-z'-a@ and the

applicant re ested the (_;a:rr:[son Enginee-rs,:' Matmra to hold

the election Office Bea'reArs due to which the Ga}:rison

Eng ineers becme ﬁ‘ amoyed with the applicant , which result—

ed in his tra e;r order

2, rhe transfer. order has been challengedd mm
w:@n ariety of - ground including that. there is mo
reduction in {the establishment nor there is any operat..onal

reqlnrement arrc.nting ., the appl}canbgtransferﬂk @to any .

oi_:her places {and the tran.sfer order is malaflde and arbirtrary,

the counter affidavit the respondents have

LV,

3.

stateg that qngest stayge U D ‘Cc.s were to be transferred to

Kanpiﬁr in exjgency of the service and as such the &@@ appli-

cant was transferred to Kanplr; his representation was rejec—

4?: The applicant has been contiming que to s;v’ -



-2=

order passed by this Tribunpl , Allegation of the malafide ishet
__proved :

M'tm transfer orders are passed @ in the exigemcy of tie

service a

cannot be !sntetzfe‘rrecf; ACCO;:‘dingiY no

g

irferference is callled for, in this application and the same

is accofdingly dismissed, However the res pondents may allowedt

at

the applicant to contimigitc work &= Math.li‘a till the session

of his children is completed, The application k& stands disposed

of with the above opservations, No order as to costs,

Membe vi ce-chai'rman
Allahsbad
pated 10,293

2g.5,)




